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....... AppIIea ___ for Import of Capital 
G .... 

5476. SHRI N. K. SANGHI: Will the 
Minister of FOREIGN TRADE be pleased to 
atate : 

(a) the number of applications for the im· 
port of capital goods pending disposal a, 1)11 the 
Slst May, 1971, out of th""" lubmitted before 
March 1969 ; and 

(b) the main reasons for the delay in dispo-
sal of thne applications? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE CSHRI 
A. C. GEORGE): (a) and (b). The required 
information is being collected and will b.- laid 
on the Table of the Houlle in due coune. 
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Supply of model. prepared .." T_I&lermJat • 
to V.LS.R., V.s.A. rnllCeo CaDada 

... Eac .... 

5478. SHRI HARI SINGH: Will the 
Minister of FOREIGN TRADE be pleued to 
state: 

(a) whether Russia, America, Franre, 
Canada and England have asked for the lupply 
of thousands of models and articles prepared 
by taxidamy experts; and 

(b) if so, the steps taken by Government to 
supply thOlle required artides and models ? 

THE DEPUTY MINISTER IN THE 
MINISTRY m' F'OREIGN TRADE (SHRI 
A. C. GEORGE) (a) No, Sir. 

(b) Does not arise. 

Perm.l .. I_ to L. D. c... to Appear Ie 
LD. Grade &m'''''_ of V.P.S.C. 

5479. SHRI C. P. SHAILANI: Will the 
PRIME MINISTER be pleaoed to state: 

<a) whether temporary, quasi.permanent 
and permanent L. D. Cs. of the Government of 
India are allowed to appear in the L. D. Grade 
Examination of the U. P. S. C. up to the age 
of 35 and if so, the reasons thrrefor; 

(b) whether some of L. D. C.s would have 
served the Government for 10-15 years before 
sdrrtion; 

(c) if so, whether their pay, seniority for 
accommodation and other bendits of their long 
service are protect~d; 

(d) whether such L. D. C,. if ..,Iected by 
the U.P.S.C., retain their seniority for further 
promotions also; and 

(e) if not, why other benefits are given to 
them and the reasons for allowing them to 
take U. P. S. C. examination up to the age of 
35 years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND IN 
THE DEPARTMENT OF PERSONNEL 
(SHRI RAM NIWAS MIRDHA) (a) to 
(e) . The S<cond Pay Commission, while 




